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managed if there are five working days in
a week with the result that power consump-
tion in the running of offices can be very
much saved ? And this being the prime
consideration as regards the power crisis,
1 think it is a very laudable proposal. Since
the consideration, as the Minister says, is
that the working hours should not be
reduced, the same working hours can be
managed with five working days in a week
and in many countries of the world this is
being done. Why can’t we do ijt?

SHRI RAM NIWAS MIRDHA : Sir,
these are exactly the considerations in the
context of oil problem to save energy and
fuel. But, Sir, the reaction of the staff
side members, who were informally con-
sulted, was that, “you can introduce 5-
days week but do no increase the work-
ing hours.,” This would be one of the
difficulties. And there is also a demand
from the staff side which has been referred
by the National Council of the Joint Con-
sultative Machjnery for arbifration that
even in the Government industrial estab-
lishments which are at present working from
anything like 44 to 48 hours a week the
working hours should also be reduced to
36 or so hours as in offices. So, the more
we go into the whole thing, we have a Jot
of more difficulties. And from the point
of view of the staff side also, as I have
Sﬁmfd earlier, it is difficult to introduce
that.

_SHRI NAND KIKSHORE BHATT :
Sir, we are passing through a very unpre-
cedented, difficult economic situation. The
hon. Prime Minister has been very often
exhorting the workers that we will bave to
increase the production. And we have
glso the problem of unemployment Sir, by
introduction of S-day working. it should
be possible to give more employment to
the people and at the same time increase
the prpduction. I very well appreciate
the point raised by the hon. Minister that
they have practical difficulties, Sir, wher-
ever possible, by entering into agreements
with the workers, will the hon. Minister
c_onsxder the ways and means for introduc-
tion of 5-day working week at least in
Government run industrial establishments?
And we can give more emplovment to the
pzople who are in need of employment and
at the same time increase the production.
A method can be evolved after entering
into agreements with the workers wher-
ever it is possible, T would like the hon.
Minister to enlighten me on this point.

SHRIMATI INDIRA GANDHI : Sir, as
vou are aware the main reason for this
suggestion was that there rnay be a saving
and that simultansously we might take
advontage of the situation to have better
efficiency. Both aspects eo together. But.
unfortunately. we have found that when-
ever such a step is taken, the tendency
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is for the workload also to go down, That
would be unfortunate, But if any agree-
ment can be entered into with any section,
we would be certainly willing to comsider
it,

SHRI N. K. SHEJWALKAR: May I
know from the hon, Minister whether he
is aware of the reports regarding the f®ar
of increase in birth rate during the two
holidays and wether this is going to affect
the birth tate 7 Are you going to con-
sult the Health Ministry before taking any
decision in the matter,

SHRI RAM NIWAS MIRDHA_: Si{,
such a fall-out from any scheme is possi-
ble. )

SHR1 BHUPESH GUPTA : What does
the fall-out mean in this case?

AN HON. MEMBER : He is not aware.

SHRI JOACHIM ALVA: Sir, Govern-
ment is aware that thousands of hours of
work have been lost during the last few
months in over 50 public sector enterprises
on account of strikes. Government has
got a very powerful  Press Information
Bureau at its command. May 1 know
why don’t they advertise through  this
media the pumber of man hours lost on
account of strikes in order to focus pub-
lic attention ?

SHRI RAM NIWAS MIRDHA : Well.
Sir, it is true and rather unfortunate that
quite a good deal of hours are lost on
account of strikes. But, same 18 the
position about lock-outs also. So, both the
problems have to be tackled,

MR. CHAIRMAN : Next guestion.

SHRI BHUPESH GUPTA : May 1 know,
what was the footnote to that answer,

MR. CHAIRMAN : I have called next
question.

PLOT TO CREATE COMMUNAL TENSION IN
JamMmu AND KASHMIR
#180. SHRI M. K. MOHTA :¥
SHRI K. P. SINGH DEO:
"SHRI LOKANATH MISRA:
SHRI SUNDAR MANI PATEL:
SHRI CHANDRAMOULI JAG-
ARLAMUDI :
SHR1 DEBANANDA AMAT:

Will the Minister of HOME AFFAIRS
be pleased to state :

(a) whether the Jammu and Kashmir
Police recently unearthed a plot to create
communal tension in various parts of the
State through acts calculated to offend the
religious sentiments of the people;

+The question was actually asked on th—e
floor of the House by Shri M. K. Mohta.
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(b) whether the Central Government
have received a report in this regard from
the State Government; and

(c) if so, what are the details thereof
and the steps Government propose to take
1o curb such anti-national activities in that
State?.'

THE MINISTER OF HOME AFFAIRS
(SHRI UMASHANKAR DIKSHIT) : (a)
to (¢) The Government of Jammu and
Kashmir have been maintaining continuous
vigilance to prevent anti-social eclements
from creating communal tensicn in the
State. One case has been registered by
Srinagar Police for atempt to disturb com-
munal peace and harmony and five per-
sons have been arrested in this connection.

SHRI M. K. MOHTA : Sir, I would
like to know from the hon. Minister whe-
ther Government has any information on
the point whether any foreign hand lies
behind such plots and such disturbances
and it so, whether Government has taken
any action against such foreign elements in
this particular context ?

SHRI UMASHANKAR DIKSHIT : Sir,
originally there was some suspicion of there
being a plot or something of that kind. 1
accept that this may not be an act of some
agent provocateur because during the period
of three weeks in the first instance and
again in February the same kind of provo-
cative acts tried to evoke the sentiments of
both the communities. But, there is no
evidence of any such plot being there.

SHRI M. K. MOHTA : Sir, the Chief
Minister of Jammu and Kashmir gave a
statement that this was not the work of one
man and thereby he implied that a deep-
seated conspiracy or a very deep-seated
plot was behind such disturbances, I
would like to know what was the final out-
come of the investigations carried out by
the State or the Central Government,

SHRI UMASHANKAR DIKSHIT : Sir,
five persons have been arrested and interro-
gation is going on. There was more than
one person who did this because leaves of
the holy books etc. were thrown up with a
very deliberate intention of creating trou-
ble. It is to the credit of the Jammu and
Kashmir Government that they took very
prompt preventive action and prevented
any untoward incident happening. But, sim-
ply by saving that more than one person
was involved in these incidents does not
mean that we can imply or infer any wild
conclusions.

SHRT BHUPESH GUPTA : Sir, may I
know if the hon. Minister is aware that not
only in Jammu & Kashmir but in some
other States also there are some agencies
which are working to create communal ten-
sion, as, for example, in Gujarat, Uttar
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Pradesh and in many other places. Re-
cently reports have come from Gujarat that
in one area Muslims had been persecuted
and threatened. Ts the Government aware
of such representations having been made
to the authorities ? If so, what action has
been taken ? I would like to know whether
any instructions have been given to the
State Government to firmly put down this
kind of communal propaganda and tension-
mongering among the communities.

SHRI UMASHANKAR DIKSHIT : Sir,
we have no particular information about
the incident referred to by the hon. Mem-
ber in Gujarat. So far as U.P. and other
States are concerned, not only the Central
Government but all the State Governments
have been taking firmly definite steps to
ensure preventive action and I am in a posi-
tion to say that there is a certain amount of
control and the number of incidents is on
the decline. So far as Gu;arat is concern-
ed, Sir. we shall make inquiries and we
will take definite, proper and firm action.

MR. CHAIRMAN : The Question does
not relate to Gujarat.

SHRI BHUPESH GUPTA : The
tion of tension relates to Gujarat.
take such a conservative view of it.

MR. CHAIRMAN : All right. Yes, Mr.
Mathur. Last question.

ques-
Do not
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TS FHG FaT &0 e F FE
C F g AR § fera § aAr € ?

s\ IR fifaa o s, A
AT e FT e QU /9 A
MR L FTA TGz AT g &
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THST ! AF 9@ @ fAAR FH F1E,
TR A g AT qEHATE | IS HIAT
FTIT T EAT | H AR qqT F &
9 § 7gr § fF wiwerfa faa et
W a7 faw F 21 AR SR W g 9
farer g7 v afvsafad < awar g |
oHT dfay FT AqAT AL g |

st AN AW AIYT ¢ G qHTAT
FE LT AT WAFT & ar Aqgr !

(No reply.)

*f e 1w A @ | g fafreet
WEd ¥ A ATEW, Ag S AN
THE TY g, AR S A aF gAYy
g8, P IAE FTo 97 Ay § fr 9
e #T fer qifafrea wEt ¥ daw
g AR wRE A fegaEi & ?

it FATEEwT fed : «w, 78 Faa
9T A5 g | g99 a8 Afuw g 5 w1
Ui gErEE gl St SE-aE &7
WSHHT ATeq g1 | AT ag ST Arfadr
ot gz gd d, 7 gur E, |
WAL F AT H g7 | 99 ¥ W aF
AT, a7 &9 A Aq 5 gW T
wd fw i ® 47 fawar ) EE| F
qE g9 48 Fg g oAy, fF g8
T FETfEAfd g

%181, [The questioners (Sarvashri Sun-
dar Mani Patel, Lokanath Misra, K. P.
were

absent. For answer vide col. 22 infra]

RATE OF GROWTH DURING FIFTH FIVE
YEAR PLAN

SHRI GURMUKH SINGH
MUSAFIR :1

SHRI A. G. KULKARNI :

SHRI KRISHAN KANT :

SHRI J. S. TILAK :

SHRI V. B. RAJU :

SHRI KALI MUKHERJEE :

DR. Z. A. AHMAD :

SHRI CHANDRA SHEKHAR :

Will the Minister of PLANNING be
pleased to state :

*182.

t The question was actually asked on the
floor of the House by Shr1 Gurmukh Singh
Musafir.



